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1       2 3 
 

8. Pan Injection     
9- PAS granules   o-39  

10, Pronapan   o.5r  
11. Sodium PAS   2.28  
12. Steptonex   6.76  
'3- Strepto Penicillii   0.25  

  Statement--!!    

S. No. Name of the formulations Pack 
size 

Present 
Selling 
Price 

Tii.de Sale 
turnover 
during   
10X4 (Rs. 
in 1 Wis) 

'■ Becosules  2o's 
too's 

t.84 
33.-io 

1067.35 

2. Dum sule  50 ml. 
20's ioo's 

4.98 
7.96 
29-<J" 

90.08 

3- BeconCK   
• ■ 

o.ii; 
-!■• 

Multivit plex  15 m'- 
100 ml. 

4-49 9-
3° 

46.89 

5- Multivitplex Forte  20's 
ioo's 

8.67 
32.20 ■■ 

(,. Protinex  115 gms 
225 gms 

'3-37 
21.70 326.37 

Import of Drugs 
1268. SHRI (MOLANA) ASRARUL 

HAQ : Will the Minister of CHEMICALS 
AND FERTILIZERS be pleased to state : 

(a) whether it is a fact that Analgin, 
Betamethasone, Cephalexin Chloroproma-
zine He], Chlorpheniramine Maleate, De-
ramethasone, Dextropropoxyphone, Dextrose, 
Dipyridamol, Framycetine, Sulphate, 
Furamolidone, Isoptin Hcl, Loperamide, 
Oxytocin, Pancreatine, Premefhazine, Py-
razinamide and Pyrantel Pamoate are being 
imported in the country; 

(b) if so, the quantity of each drug 
imported during the last three years, year- 

wise alongwith the names of parties, quantity 
imported by each, CIF price and source of 
import; 

(c) what was the customs duty imposed 
on each drug during import and what was the 
landed cost of each drug; 

(d) what was the price of each of the bulk 
drug taken into account in fixation of 
formulation price; 

(e) whether any difference between the 
landed price and price taken into account in 
fixing formulation prices was collected; and 
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(f)  if so, the details thereof? 

THE MINISTER OF CHEMICALS AND 
FERTILIZERS (SHRI VEERENDRA 
PATIL). (a) and (b) The information as 
available based on imports statistics 
maintained by Director General Health 
Services is attached. {See below) Similar 
information in respect of remaining drugs as 
also party-wise imports is not  being 
monitored in  this Ministry. 

(c) The current rate of customs duty on the 
drugs referred to in the Statement is 100 per 
cent (total) ad-valorem. The landed cost 
would vary depending upon c.i.f. import 
price. 

 

(d) In fixing the prices of formulations 
based on the drugs referred to in the State-
ment, the notified indigenous price or the 
average landed cost of import where there is 
no indigenous production or the indigenous 
price has not been fixed was taken into 
consideration. 

(e) and (f) Some reports about the 
difference between the price allowed in the 
formulations and the actual purchase/ 
procurement price have been brought to the 
notice of the Government in respect of 
Analgin and Dipyridamol. In respect of 
such cases notices have been issued    for 
recovery under para 7 (2) of the DPCO. 

  


